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 ಕನ್ನ ಡ

 ಕರ್ನಾಟಕ ಉಚ್ಚ  ನ್ಯಾಯಾಲಯ HIGH COURT OF KARNATAKA

 ಕರ್ನಾಟಕ ಉಚ್ಚ  ನ್ಯಾ ಯಾಲಯ

HIGH COURT OF KARNATAKA
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     Search

  Case Status  Case Status

Status: Pending

Case Number: WP 15174/2024
(KAHC010303362024)

Classification: GM RES Date of Filing: 30/05/2024
15:10:20

Petitioner: SRI R RAMA
MURTHY,

Petitioner Advocate:
JAGADEESHA K G

Respondent: THE STATE OF
KARNATAKA

Respondent Advocate:

Filing No.: WP 14447/2024 Judge: S.R.KRISHNA KUMAR

Last Posted For: PRELIMINARY
HEARING - B GROUP

Last Date of Action: 27/06/2024 Last Action Taken:
ADJOURNED

Next Hearing Date:

Annexure R-2
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Feedback /  Website Policies /  Disclaimer /  Accessiblity Statement /  Contact Us

Prayer Details: WP 15174/2024

THIS WP IS FILED PRAYING TO

ISSUE A WRIT OF MANDAMUS AGAINST THE RESPONDENTS REFRAIN FROM RESTRICTING THE INGRESS AND EGRESS
OF THE PETITIONER AND OTHER RESIDENTS BY THE OBSTRUCTING THE MAIN ENTRANCE AND THE GOVT ROAD
AVAILABLE ON THE NORTHERN SIDE OF SRI SAI GARDEN LAYOUT FORMED IN SY NO. 47/3 OF SEEGAHALLI VILLAGE KR
PURAM HOBLI BENGALURU EAST TALUK BY CONSIDERING THE REPRESENTATIONS DTD 28.05.2024 APPENDED AT
ANNX-L AND M IN THE INTEREST OF JUSTICE

PASS AN ORDER RESTRAINING THE RESPONDENT PERMANENTLY FORM OBSTRUCTING THE INGRESS AND EGRESS
OF SRI SAI GARDER LAYOUT RESIDENT IS FORMED IN SY NO. 47/3 OF SEEGAHALLI VILLAGE KR PURAM HOBLI
BENGALURU EAST TALUK BY USING THE AVAILABLE ROAD ON THE NORTHERN SIDE OF THE LAYOUT

INITIATE A HIGH COMMISSION PROCEEDINGS TO ADJUDICATE UPON THE LEGALITY OF THE RESPONDENT
CONCERNING ACTIONS REPRESENTATIONS OF THE PETITIONER IN ACCORDANCE WITH THE LAW AS IT IS IN THE
PUBLIC INTEREST

GRANT AN INTERIM ORDER TO

ISSUE AN IMMEDIATE INTERIM ORDER RESTRAINING THE RESPONDENTS FORM RESTRICTING THE INGRESS AND
EGRESS OF THE PETITIONER AND OTHER RESIDENTS BY OBSTRUCT ING THE MAIN ENTRANCE OF SRI. SAI GARDEN
LAYOUT RESIDENCY AND AT THE GOVERNMENT ROAD EXISTING ON THE NORTHERN SIDE OF THE SAID LAYOUT
FORMED IN SY. NO. 47/3 OF SEEGEHALLI VILLAGE, KR PURAM HOBLI, BENGALURU EAST TALUK

POST THIS WP FOR PRELIMINARY HEARING BEFORE SINGLE JUDGE

SN- 11.06.2024
VT

Content Maintained by Computer Main Center(CMC)

Designed by NIC in association with CMC, High Court of Karnataka
hosted by National Informatics Centre

HCK1KA03 | Todays Visitor Count: 12029 | Visitor Count: 2510060 [Since 03/07/2024]
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Daily Orders: WP 15174/2024

Status: Pending

Case Number: WP 15174/2024
(KAHC010303362024)

Classification: GM RES Date of Filing: 30/05/2024
15:10:20

Petitioner: SRI R RAMA
MURTHY,

Petitioner Advocate:
JAGADEESHA K G

Respondent: THE STATE OF
KARNATAKA

Respondent Advocate:

Filing No.: WP 14447/2024 Judge: S.R.KRISHNA KUMAR

Last Posted For: PRELIMINARY
HEARING - B GROUP

Last Date of Action: 27/06/2024 Last Action Taken:
ADJOURNED

Next Hearing Date:

1 S.R.KRISHNA KUMAR 27/06/2024

  List this matter after two weeks.
Interim order granted earlier is extended till the next date of hearing.

Last Updated On: 2024-06-28 16:17:45

2 S.R.KRISHNA KUMAR 13/06/2024

  Learned AGA accepts notice for respondent Nos.1 to 6 and seeks time to obtain necessary instructions
and / or file objections.
Re-list on 27.06.2024.
In the meanwhile, parties are directed to maintain status-quo in all respects as on today in relation to
subject matter of the petition, till the next date of hearing.
Liberty is reserved in favour of respondents to seek vacation / modification of this order.

Last Updated On: 2024-06-14 16:28:44
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